
BEFORE THE NATIONAL GREEN TRIBUNAL 
SOUTHERN ZONE BENCH AT CHENNAI 

 
Original Application No.45 of 2024 (SZ) 

WITH 
Original Application No.137 of 2024 (SZ) 

 
IN THE MATTER OF:  
Tribunal on its own motion 
Suo Motu based on the News Item  
in Malayalam Daily Mathrubhumi  
Dt. 24.01.2024 titled“Garbage is dumped in  
areas including Kadambrayar by the mafia,  
which contracts to remove waste from big companies”  

And 
 
Water Resources Department  
Rep. by its Secretary to Government of Kerala,  
Thiruvananthapuram & Ors.       ...Respondent(s)  
 
 
 

REPORT FILED BY THE ADDITIONAL SECRETARY, LOCAL SELF 
GOVERNMENT, KERALA/ 5TH RESPONDENT 

 
 
 

SI.NO DOCUMENTS PG NO. 

1. Report of the Additional Secretary, Local self 
Government 

1 - 14 

 
Dated at Chennai on this 19th day of February, 2026. 
 
 
 
 
 
 
 
 
 
 
M/s. E.K. Kumaresan 
Standing Counsel for Government of Kerala 
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